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Sinking of Tube-wells iD Meerut District 
(U. P.' 

1634. SHR! N1HAL SINGH: Will tbe 
Minister of FOOD AND AGRICULTURE 
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be plealed to ,tate: 

(a) whether Government propose to 
issue instructions to the Uttar Pradesh State 
Government for sinking State-owned tube-
wells for cultivation of the land allotted to 
the a-military personnel in Hastinapur 
area in Meerut District ; and 

(b) if so, whetber GovernmeBt propoee 
to Irant some additional amount to the 
State Government for this area of Hast-
ina pur ; and if not the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) No, Sir_ The formulation 
and execution of minor irrigation schemes, 
including State tubewells, is the r.sponsi-
bility of the State Government concerned. 

(b) Does not arise. 

Preservation of Wild Life 

1635. SHRI V. NARASIMHA RAO : 
SHRI K. M. KOUSHIK : 

Will tbe Minister of FOOD AND AGRI-
CULTURE be pleased to state: . 

(a) whether the Tourism Department 
.. _0 urged for a separate high powered body 
[(' look after tbe preservation of wild life 
and creation of certain facilities for Shikar 
tourism ; and 

(b) if so, the reaction of Government in 
regard thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHlB 
SHINDE) : (a) Yes, Sir. 

(h) On receiving Ihe request from tbe 
Department of Tourism the question of 
setting up a small High Power Committee 
to go into Ibe problem of Wild Life conserv-
ation in the country was considerd by the 
Government. It was decided 10 refH Ihe 
matler to the Indian Board for Wild Life, 
the highest advisory boby in the country on 
the conservation of wild life. The proposal 
of lhe Department of Tourism for setting 
up a High Power Committee was accord-
iIIIIly placed before the Indian Board for 

Wild Life at its 7th Session held on 8th and 
9th July, 1969 at New Delhi for its consid-
eration. The Board did not consider it 
necessary to appoint a National Committee 
of Wild Life conservation as the work 
required to be done by Ihis High Powered 
Committee is already being attended 10 by 
the Board itself. 

Productlen of Wheat in T....u Nadu 

1636. SHR V. NARASIMHA RAO: 
wiil the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether the Director of the Indian 
Agricultural Re,ea reh I nSI itute, New Delhi 
has e'pressed the vicw lhat Tamil Nadu can 
produce two lakh lonne< of wheat during 
the year 1969-70; 

(b) if so, whelher Government propose 
to start cultivalion of wheat in Tamil 
Nadu ; and 

(c) if not, the reasons therefor? 

'rIlE MlNISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) The Director, Indian Agri-
cull ural Research In'ILu:e, New Delbi, 
expressed tbe view during a lecture that 
South India, including Tamil Nadu, can 
produce 2 lakh tonnes of wheat during 
1969-70. 

(b) The State Government of Tamil 
Nadu has not yet taken up any intensive 
programme for wheat cultivation. 

(c) The Statement by tbe the Director is 
very recent. 

Este.Ioa of E.S.I.S. to Madarsi 

1637. SHRI V. NARASIMHA RAO : 
SHRI VIRENDRAKUMAR 

SHAH: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to State: 

(a) whetber the Tamil Nadu Govern-
ment has decided to extend the Employees' 
State Insurance Scheme to Madurai despite 
Ihe advice of the Centre to postpone it ; 

(b) the reasons advanced by the Centre 




